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IN THE HIGH COURT OF ORIS' "*‘rﬁ‘f’r CK

W.P.(C) No. 14706 of 2022
GitaRout ... ' Petitioner

VYersus

State of Odisha and others ......Respondent

Most Respectfully Shweth

1, Purabi Patra aged about 37 years D/O D. Patra-l At Patra Pada
Bhubaneswar-751019 P.O/P.S- Khandagiri do solemny affirm and
state here as follows:-
1. That I have gone through the affidavit filed Principai Chief
Conservator of F(l)rest(Wildli-fe) after which this Hon’ble

Court passed following order on dated 25.07.2022

) “The Court finds the above paragraph o be a vague in its

) particulars. The Court accordingly directs the PCCF
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(Wildlife) to

himself file an affidavit in which he will provide the details of
each

of the instances of illegal poaching of elephants in the last five
years including

- the place/region where the incident took place,

- the actual action taken i.e., in form of registering an FIR
(with the

case number),

- listing of the suspects/accusecf persons,

- arrest of the accused persons,

- filing of charge sheet with the details of the Court where the
case

is pending,

- the status of the trial and

whether there had been any conviction in any of those cases.
4. Mr. Mohanty, learned ASC, drew attention 10 an order

dated 16th
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October, 2015 of the Forest & Environment Department,
Government of Odisha constituting a ‘Wildlife Crime Cell’
created

in the CID, Crime Branch. The above affidavit of the PCCF
(Wildlife) will also indicate:

- the present composition of such Wildlife Crime Cell and

- the actual number of cases it has itself investigated which
have

resulted in a trial and conviction of the offendets.

5. The affidavit be filed within two weeks. The PCCF
(Wildlife)

will also remain present in virtual mode oﬁ the next date to
answer

the queries of the Court”

. That it is worthwhile to mention in many cases the

respo'nden_ts have declared particular death of elephant as
anthrax death. By citing anthrax as cause of death the

respondents eliminated the need to carry out a proper post
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mortem and investigation for any other cause of death. The
bodies were either crematc;d or deep burials were carried out
on the basis of suspicious anthrax death without even waiting
for preiiminary report.
That 1t 1s worthwhile to mention here that in a
RTI reply by Animal Disease Research Institute,
Phulnakhra it stated that out of all the deaths that
happened between 1.04.2017 t025.06.2020 only two
deaths were anthrax positive and remaining eighteen
deaths were not anthrax positive. True copy of RTI

reply by ADRI has been annexed here as Annexure 1.

. That it 1s worthwhile to mention here ere have been four cases

where the elephant bodies were cremated or deep burial was
carried oul suspecting Anthrax, but the samples to test for

Anthrax were neither received by ADRI nor to OUAT. These

are :




e

(1) On 23"October,2019, an adult'male elephant’s body was cremated
on suspicion of Anthrax in the Badmal Forest Range of Rairakhol

Division.

(2) On 19™January,2020, a juvenile male elephant’s body was once
again cremated on suspicion of Anthrax in the Badmal Forest Range of

Rairakhol Division.

(3) On 19™February,2020, deep burial was done of a juvenile male
elephant’s body on suspicion of Anthrax in the Bhuyan Juang Pirha

Forest Range of Keonjhar Division.

(4) On 20™June,2020, deep burial was done of an adult Makhana male
elephant’s body (;n suspicion of Anthrax in the Chhendipada Forest
Range of Angul Division.

That it I worthwhile to mention here that to that regard a representation

was filed before PCCF{wildlife} but ull date no steps has been taken to
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that representation. True copy of representation has been annexed here

as Annexure 2.

4. That it is worthwhile to mention here that Forest and
Environment Department vide notification dated16/10/2015
has constituted a cell namely “Wildlife Crime Cell” which will
work under there preview of CID Crime Branch. That it is
worthwhile to-mention here that the said team shall constitute
one Assistant Conservator of Forest (ACF). But in said
violation of its own notification there has been no single ACF
appointed under the said department from last three years. The

‘post of ACF is still vacant as of now. True copy of notification
dated 16/10/2015 has been annexed here as Annexure 3.

5. That it is worthwhile to mention here that Principal‘ Chief
Conservator of Forest vide notification dated January 2009 has
decided in point (iv) to launch a Special Striking Force(SSF)
with adequate staft, vehicles and arms at 50 locations whose
job will be specially to manage and swop wildlife poaching.

But the said notification is yet to be implemented which 1s
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causing rise in wildlife related poaching. True copy of
notification of PPCF has been annexed here as Annexure 4.

That it is worthwhile to mention here that the respondents
have limited to meaning of “wildlife poaching” as they have
only considered those cases where animal was shot dead and
its tuckers were taken away as elephant poaching. It has not
considered or accepted many instances where animal was
poisoned or electrocuted. Below are the list of instance along
with photographs of poisoning and electrocution related deaths

where no complaint has been lodged as of yet:-

1. In 22/11/2019 an elephant was poisoned with help of
phosphorous mixed in sugarcane which caused the
death of elephant in Rameswar in district of Khurda.
The post-mortem was done by Dr Susanta Kumar Patra
who was professor on head of OUAT. True copy of

photos along with post mortem has been anncxed here

as Annexure S/A.
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In June 3, 2022 bones of dead male elephant was
recovered from Jenapala Badamba in Cuttack district.
The body was dcomposed with help of chemicals to
decompose the body.True copy of bones has been

annexed here as Annexure 5/B

In Febuary 8, 2022 bones of dead male elephant were
recovered from Barasingha beat, Narasinghpur west
range of Athgarh forest division in Cuttack district. True

copy of bones has been annexed here as Annexure S/C.

That it is worthwhile to mention here that in July 24
bones of dead elephant were recovered from
Dhamarang range in Sambalpur district. True copy of

photos were annexed here as Annexure 5/D.

In another case Regional Chief Conservator of Forest

suspended three persons namely Aisha AKhtari, Ashok




Behera and Suresh Sarangi. An elephant was found
dead in Subasi reserve forest. Though a post-mortem
was carried out on the jumbo, the carcass was buried
without informing the Athagarh forest division. Even
subhash Sarangi was earlier suspended and reinstated

for similar offences earlier.

7. That it is worthwhile to mention here that there are list of
suspected deaths of elephant due to poaching which has been
prepared where investigation was never conducted properly or
steps were taken to cover up the said poaching. The list of
suspected elephant death has been annexed here as Annexure

6.

8. That it is worthwhile to mention here that in the cases where
tuckers were recovered whether the tusks belonged to the said
fourteen poached elephant or not which has been listed has not

been done. There has been no DNA test of the said tusks.
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That the facts stated above are true to best of my knowledge and
belief:- - .
Cuttack wc@‘fg’[““ —

Date ?/ £ / 22 ' Deponent

Identified By
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OFFICE OF THE JOINT DIRECTOR ANIMAL DISEASE RESEARCH INSTITUTE,
PHULNAKHARA, CUTTACK, ODISHA
FAX No.0671-2356130, Epmall adri. odlsha_@gmail.co'm

No. V4O MADRI Dated ANl 2020

To

Sri Biswajit Mohanty,
S/o. Biswanath Mohanty,
Shanti Kunja, LinkiRoad, Cuttack —~ 12,

Sub'- Information under RTI Act.
Ref- Your applicationdt.25.06.2020.
Sir,

With reference toiyour application date 25.06.2020, | am enclosing herewith informations
about Anthrax outbreak- in elephants for the period from 01.04, 2017 to 25.06.2020.

7 Yours Faithfully,

A2
PUBLIC. INFORMATION OFFICER

P
= OI'O JOINT DIRECTOR, L
i i

Encl- As above

A.D.RIPHULANAKHARA, CUTTAC
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INFORMATION ABOUT LIST OF SAMPLES RECEIVED FROM VARIOUS FOREST AND
WILDLIFE DIVISIONS DURING PERIOD 01.04.2017 TO 25.06. 2020 FOR TESTING FOR
ANTHRAX INFECTION IN ELEPHANTS

A R N N

s | DATE OF DESPATCH | POSITIVE ] NEGATIVE
No | NAME OF FOREST/WILDLIFE ¢  TO LAB OUTSIDE .+ (BYNIVED,
DIV.SION _ __ . ODISHA | BENGALUR_L}}
' _ ‘ e ForYear 2017 18 L e
+ 1, Gadachana: ks, Wild Life o 28.8.17 T Negaiive
. | |Division. Hadagada, Keonjhar |
B ;2 ":‘GEa'claEHainEi'H'i‘lTsWii&i Life [T 28847 T T Negative
. Dmswn iadagada, Keonjhar E
13 Simiipal Tiger Reserve , i ) 2110 17 TET Negative
; {Udaia Range Furest) : ;
o i
; . Mayurbiana f ;
R I e ! -
f‘% ! Simiiipal Tiget Raserve »‘ 2110147 ] Negative
' | (Jenabil Range Forest) !
_ i Mayurbhanja ; '
'8 "V simifipal Tiger Reserve ™7 ! 221117 f Negative
f (Kaptipaca Range Forest) ll |
. ! Mayurshiana . IE
. R . J R - - —
! o _ __ ForYear2o018-19 ) I
P W e Do e Hadagada, 10.05.18 * POSITIVE
i Keonghar :
2 Wic Lis Dusir Hadagada, 10.05 18 . POSITIVE
Keon;nar .
- - — I-—-—-_,.._..,,,__.—.—.qn —— -
3 Suripan Ty Hiserve ‘ 220518 ; Negative
V{denahn Range Foresp) !
Mayurtnzn a | o
A Bmannat T al L arve 2205 8 ’ { N Negative
Wenans N e 1 arest, :
Mavy.ro: I
S AN N L C T T Negama
S
‘6 J S':‘-f{' M - ) h N&g:i‘.‘
Ko 2 Mange.
Camng. -~ ahanga
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/ Similipal Tigér Reserve

: ””25.01 .~;19 " " Negative
Kendumundf. Forest Range, ;
. . Jamchua Forest, Mayurbhanja | .
8 ' Simiipal Tigar Reseve ™~ |~ 05.02.49 Negative "
(Gurandia Section, Jenabil) ;
: Mayurbhanjé:u_ T i !
) "f Kutdiha wildiife'Sanctury undar |~ 13.03.19 Negative
_ ' Balasore Drwston Balasore !
110 1 Kuldiha Widiife Sanctury under | " 13.03.19 " Negative
‘ Balasore DI\{!S}?F‘I} Balasore . ;
11 Similipal Tiger Reserve E s X K T JUN e Negative
+ (Asanbani ‘Fd}éSt"Range)
Mayurbhanja
. For - Year 32_19 20 T
T, 12 04. 19 Negative
Keonjhar . ;
‘2 “‘ Muruda Fore stRange, [T 04.10:1}5" Negative
Mayurbhanja . i
3 Simiipal Tigér Resarve Y X X T | Negative ™™~
(Kolipal Beat, Jenabil Range -
Forest) 3 s
Mayurbhanja ‘ .
4 Similpal Tiger Reserve 244219 T T ﬂl"]é—gia_twe ,
‘Gurandia Beai, Jenabi! Rora-: }
Farest) '
Mayurbhanja -t ;
From January 2020 to No elephant samples |
25 08.2020 received for  Anthrax | !
detection from any wildiife ! ; i
_____ fforest leISlOn L j
.
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OFFICE OF.THE JOINT DIRECTOR, ANIMAL DISEASE RESEARCH INSTITUTE,
~ PHULNAKHARA, CUTTACK, ODISHA
FAX No.0671-2356130, E-mail- adri.odisha@gmall.com

—

No. 2.(07%~ IADRI Dated Q4 . l2.2017

To )
Sri Biswajit:-Mohanty,

Sio. Biswanath Mofianty . Soakitenyo, dinkyood] Cuttoew,

Sub:- Information'i‘h—- fof Anthrax outbreak in elephants for the period from 16.12.2016 to
21.11.2017 underRTI Act.

~ Ref-- Your appli;gation_ dated 21.11.2017 received on 23.11.2017.,

Sir,

With reference to your application date 21.11.2017, | am enclosing herewith informations
of Anthrax outbregk in :_ele‘;_fahants for the period from 16.12.2016 t0 21.11.2017.
" Yours Faithfully,
Encl- As above, 1 Vf\—)

V250
PUBLIC INFORMATION OFFICER
A.D.RLPHULANAKHARA, CUTTACK
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INFORMATION ABOUT TISSUE SAMPLES OF DEAD ELEPHANTS RECEIVED FROM THE ODISHA
FOREST DEPARTMENT TO TEST FOR SUSPECTED ANTHRAX INFECTION({16.12.16.t0 21.11.17)

A,
Forest Division from whom Date of Test in our Lab Positive/Negative
sample was received :
N}
B.
Forest Division from whom Date of Despatch to Lab Positive/Negative
sample was received .outside Odisha _
* Wild Life Division, | 28.8.17 Negative
Hadagada, Keonjhar . B . _
Wild Life Division, _ 28.8.17 Negative |
Hadagada, Keonjhar _ .
Similipal Tiger Reserve 21.10.17 Negative
(Udala Range Forest)

Mayurbhanja | Ll
Simitipal Tiger Reserve 21.10.17 o Negative )
(Jenabil Range Forest) R

Mavyurbhanja o
Simifipal Tiger Reserve 22.11.17 Report yet to come

{Kaptipada Range Forest)
Mayurbhanja .
""7:;\/: VI g
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/ OFFICE OF THE JOINT DIRECTOR ANIMAL DISEASE RESEARCH INSTITUTE,
’ PHULNAKHARA CUTTACK, ODISHA
FAX No. 0671-2356130 E-mail— adri, odiﬁha

No. 7 5,,&{ /ADRI Dated;,g///y 5021

To

Sri Biswajit Mohanty
S/o. Biswanath Mohanty,
‘Shanti Kunja, Link Road, Cuttack 12

T

Sub:- lnformat:on under RTI! Act.

Refi Your application df:23.08.2021.

Sir; "": o .
| 23.08.2021, | am enclosing herewith informations
od from 26.06.2020 TO 25.08. 2021

Wlth reference to- your apphcatzon
about Anthrax outbreak i in elephants for the

Yours Falthfuily .

Encl: 7-\;‘ above

PUBLIC INFORMATION GFF!CER
Ofo. JOINT DIRECTOR
AD.R.L. PHULANAKHARA CUTTACK
. Y}AT‘M’/"%
v’
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T DATE OF DESPATCH
No | NAME OF FORESTAMVILDLIFE
DIVISION

TO LAB OUTSIDE
©____ODISHA
28.08.2020

Badamakabadi Baat of Negative ( BY NiVED]

BENGALURU)

/ Lengedekacha section of Range
Nawana(Solith) inside Similipal
( Tiger Reserve.

Jodidandé"ﬁgat ‘of Range
Nawana(sout_h_) inside Similipal
Tiger Reserve,

Negative { BY NIVED],
BENGALURU)

i

R ] Negative ( BY RDDL,
(Barehlganl wildlife Range, ] 16.09.2020 ; KOLKATA)
Jamuani Section, Jamuani Beat '

Similipal Tlger Reserve

e ——

] of Similipal Tiger Reserve ) | _
! J-Mayurbhanjfa . " L S
. i e : 1 e
4| From 17.9.202010 25.08.2051 g elephant  sampies | I — f
v T e received  for  Anthrax ;
, /

detection from any wildlife
fforest division,




wil - Fwds Cover up of elephant deaths by claiming Anthrax as ... https://mail.google.com/mail/u/0/?ik=ac7555bpd5 & view=pt&searc., ..

. g > _ANNEXURE D
Py

é;é;é’ Gma” fraaz Suhail <afraazsuhall9040@gmail.com>

Fwd: Cover up of elephant deaths by claiming Anthrax as cause- Need for re
opening and investigation
1 message

Animal Welfare Trust, Ekamra Bhubaneswar <awiekamra@gmail.com> Sun, Aug 7, 2022 at 8:45 PM
To: afraazsuhail9040@gmail.com

————————— Forwarded message ———-—

From: Biswajit Mohanty <kachhapa@gmail.com>

Date: Sun, Aug 7, 2022, 18:49

Subject: Fwd: Cover up of elephant deaths by claiming Anthrax as cause- Need for re opening and investigation
To: <awtekamra@gmail.com>

Sent from my iPhone

Begin forwarded message:

From: Biswajit Mohanty <kachhapa@gmail.com>

Date: 7 August 2022 at 4:36:31 PM IST

To: Purabi Patra <purabi.patra@gmail.com=>

Subject: Fwd: Cover up of elephant deaths by claiming Anthrax as cause- Need for re opening and
investigation

Sent from my iPhone

Begin forwarded message:

From: Biswajit Mohanty <kachhapa@gmail.com>

Date: 18 August 2020 at 1.42:11 PM [ST

To: odisha wildlife <odishawildlife@gmail.com>, igf. fp-mef@gov.in, n.thomas15@gov.in, fesec.or@nic.in
Subject: Cover up of elephant deaths by claiming Anthrax as cause- Need for re opening and
investigation

Reply-To: kachhapa@gmail.com

Ref. No-WC /44 / 2020
Dated:18M August, 2020 By Email

The Principal Chief Conservator of

Forests (Wildlife) & d)
Chief Wildlife Warden, Odisha. W §-%W

Prakruti Bhawan, Plot No. 1459, e
Sahid Nagar, Bhubuneswur-751007 \

i

1 Dear Sir,

|
!

! Re: Cever up of biephant deathis by claiming Antheax as the reason -

| - Need o respen aad-nvestigate all elephant deaths which-were clainred- -
1

0 NS 3571755 fad 1.
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' be due to Anthrax — Need to fix accountability for misreporting

Ref : (1) RTI response from Animal Disease Research Institute, Phulnakhra —
letter no. 1420 dated 14.07.2020.

Please refer to the enclosed information obtained from Animal Disease Research
Institute (ADR]) which states that of twenty tissue samples of elephants received by them from
various forest & wildlife divisions during the period 01.04.2017 to 25.06.2020, only two cases
tested positive. Thus 90 % cases were negative .

We have been repeatedly raising concerns that some of your field officials cover up unnatural
deaths by not identifing the real cause of death which could be due to unnatural reasons like
poaching or electrocution too. Anthrax has been cited in a number of cases by the Department
since the last 3 years 2 months i.e. the period covered during which tissue samples were tested by
the ADRI.

By citing Anthrax as the cause, the department officials eliminated the need to carry out a proper

post-mortem and investigation for any other cause of death. The bodies were either cremated or
deep burials were carried out on the basis of suspicion of Anthrax without even waiting for a
preliminary test report. Anthrax has therefore become a convenient reason to cover up foul play or
unnatural cause of death.

We would also like to bring to your notice that in the last 10 months, there have been four cases
where the elephant bodies were cremated or deep burial was carried out suspecting Anthrax, but
the samples to test for Anthrax were neither received by ADRI nor to OUAT. These are :

(1) On 23"Qctober,2019, an adult male elephant’s body was cremated on suspicion of
Anthrax in the Badmal Forest Range of Rairakhol Division.

(2)  On 19"January,2020, a juvenile male elephant’s body was once again cremated on
suspicion of Anthrax in the Badmal Forest Range of Rairakhol Division.

(3) On 19'MFebruary,2020, deep burial was done of a juvenile male elephant’s body on
suspicion of Anthrax in the Bhuyan Juang Pirha Forest Range of Keonjhar Division.

(4) On 20™June,2020, deep burial was done of an adult Makhana male elephant’s body on
suspicion of Anthrax in the Chhendipada Forest Range of Angul Division.

We are surprised that the tissue samples in these four cases were not senl to the ADRI,
Phulnakhara or to the QUAT, Bhubaneswar for testing of Anthrax. There exists reasonable
grounds (o believe that these four cases were due to unnatural cause but yet no case was registered
or proper post mortem done or investigation caried out .

We are also surprised that State Wildlile Q) missed the fact that despite reports filcd by the held
Divisions ahout elephants deaths duc to Anthrax. no other wildlife species or even cattle had died
\in the tast three years due to the highly infectious Anthrax disease.

g |

\ It is ncedless 1o say that unles there is proper and truthful reporting of cause ol deaths of
elephants. the protection of our National tHeritage Annmal in Odisha is sertously tnperitled.

We urge you 1o -

s (1) lovestigate all _the. 18 _Anthinx Negetive wases reported by ADRL detcipnge ihe actual

]
)

o OR-08-20272 0Q-16



- *Tover up of elephant deaths by claiming Anthrax as ... https://mail.google.com/mail/u/¢/7ik=ac7555bedS &view=ptésearc...

'!' cause of death and take action against<officials rcé%nsible for misreporting or covering up
‘ unnatural cause of death ;

(2) Ascertain reasons for not sending the samples of the four elephant death cases in Angul,
Rairakhol and Keonjhar Forest Divisions for testing to laboratories to confirm Anthrax; and

(3) Circulate an advisory to all Divisions to properly examine dead elephants for identifying
physical symptoms and signs of Anthrax and get the tissue sample tested before disposing the
body as per guidelines . A case of unnatural death should be ordinarly registered unless the
test report reveals positive status for Anthrax.

We request you form an independent team to carry out a thorough probe by investigating all
aspects of the 22 elephant deaths which were ascribed to Anthrax, examine all photographs,
view related media reports and discuss with local villagers to arrive at actual cause of death.

It is also very important to fix accountability on senior field officers for claiming these deaths as
due to Anthrax since in 18 cases negative report was confirmed by ADRI.

With kind regards,
Yours sincerely,

Biswajit Mohanty, Ph.D., Secretary,
Wildlife Society of Orissa

Encl : (1) RTI response from ADRI , Phulnakhara dated 14"July, 2020

C.C.: The Additional Chief Secretary, Forest and Environment Department, Government
of Odisha, State Secretariat, Bhubaneswar for kind information about the true status of unnatural
deaths of 18 elephants which various forest divisions had wrongly claimed as due to Anthrax and
with a request to seek suitable explanations.

C.C. : The IGF & Director (Project Elephant), Ministry of Environment,Forests & Clumate
Change, Indira Paryavaran Bhavan, Jorbag, New Delhi for kind information about true status of
unnatural deaths of 18 elephants in Odisha which had been wrongly reported as due to Anthrax.

This email (with any attachmen:s) is intended for the attention of the addressee(s) only. If you are not the
intended recipient, please inform ihe sender straight away before deleting the message without copying,

'? distributing or disclosing its contents to any other person or organisation. Unauthorised use, disclosure,
storage or copying is not permitted

@ Anthrax RT1 Info from ADRI 3.7.2020_PDF
223K
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EXTRAORDINARY

PUBLISHED BY AUTHORITY
¥ — —
J Ko. 1485 CUTTACK, MONDAY, OCTOBER 25, zoEn_fA;rm__;_K_@____i-__________‘*___ .
i FOREST & ENVIRONMENT DEPARTHENT
y ORDER
The 16th Oclober 2015

2V0
to. 18141—FE-WL-WLF-003172014-FEE.~Govemnment aﬂer@mfulgns!delﬁ;;‘m]
bean piszsad lo eonstifute a “Wadie Crime Cel” vﬁﬂdmﬂlfundinnln lhg;oﬁicgotthf g
Ocecter Geners! of Polce, Criminal Investigation Depanma-n,cmasxanﬁ __sscﬁshaﬁ;flﬂﬂe g
. t=ie Up trvestigation and to file complainl under.Nohfmﬁm-u undzr Seclion =2 o perform e
2 Cell shall have Statewide jurisdiclion and empowe
(ProtesSon) Act, 1972 The
i wing fenclicns i— _ N .
e ) Cotedt and ccliale intelfgence refaled {0 Wildife Crime Aclivities and to disseminate
e ma:'zne to fietd units for enforcement acion.
(b) Estzbishment Widlife Crima Databank
(¢} Prevent, tnvesligale znd prosecute organized Wildfife Crime cases having wider
c
{(¢) Aci as nodal point for Wildife Crime Control Bureau, MoEF & GC, Gol on Wildlife
Crime related lssues.
(e) Co-crdinale Inter-agency Widffe Crime Enforcement aclions In the Stale/UT
() Advisethe Siate Govemmenlon issuwreteﬁpg to Witdlife Crime and-relatad laws, -
The V/BdHe Crims Cell ls created In CID Crime Branch conslsling of a dedicated team of
fourto eix Officers with an Additlonal SP/Dy. 8P 8s In-charge and two Inspactars as Investigatars
i tero BUAS! as asslsling stafl diverted from exlsting strength of CIDICB, ona ACE from Fdresl &
Enfegraent Department and one Forest Ranger from Forest 8 Environment Department on
cepuieton basis.

%)( K(\/ By order of the Governor
e
(O EHERA
/\‘ W\w\) Addllonal Chef Seor ®lary to Governmenq

Prradavd prrished by the Oirscor, Uireclomtg of Prntng, Statoge
Ex Goz 070—~173+300 and Publication, Odishg, Cuttack-1p

@Mﬂm
Ofo the PCCE (W) & Cwiw
dicha, Bhubaneswat

- [ ————
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Description

o3 Remarks & Updates

Xhulamunda Forest f
Biritaila-Petrimunda Farest,

The FD which resulted in recovery
of both the Tusks {weighing 2.2 &

Q , - 2.3 kgs) and arrest of two men -
3-4 weeks ago Near Guruianguli village, The body was feund in a highty decomposed Ramesh Nayak, 40 of Jangu village
- around 15th Male of about  |Pangatira section, Poaching for |state, down to skin and bones. The Tusks were  |& Kartik Nayak, 38 of Dashipur
EJ 1 ']12th April'l?  |March'17 Adult 25 years Mahabliroc Forest Range  |Dhenkanal Ivory removed confirming poaching. village.
S
, The Veterinarlan who began treatment explored
Q X the wound in the mouth and removed handfull Though the elephant may not have
C i Samal Sahi. near Udaypur of maggots confirming the Injury. Post-mortem  |survived as it was too late already,
?—Q‘ village, Mankadchua next day found the reason for the wound in the |since theailing male had been seen
' Sidheswar PRF, Bimala Poaching - mouth to be be a ‘pressure bomb’ whichis several days ago, tracking and
% 1220 AM on Male of about  [Section, Telkol Forest Pressure normally used to kill wild boars as their mouth _ |teatment should have started
- 2 |23rd April'17 |22nd April'17 Adult 40 years Range, Kegnjhar Bamb blows up when the animal bites on the bomb. many days ago.
' The head had been hacked off to get at most of
[ the tusks, the Job of a professional poaching
. ) gang. T Update on 3rd Oct'17 - As per Tol : This being the handiwork of
L Three men Khatu Nalk, 45, Slnus Soren, 60 & professional poaching gang, itis
Masidas Lugus 60 were arrested from Kurnjarz  |quite possible that they may have
- village and a piece of tusk weighing about 1 kg |poached more males as such
was recovered from Khatu's house, Two professionat gangs come to all the
country made pistols were also sefzed. way only when there are more than
Kunjara RF, Solo Forest Pastmortem report is still awalted. An ang, The link could be to
N 13th/14th Male of about  [Range, Bansi Division, Poaching for |Independent enquiry has been ordered under Jharkhand, Bengal & Nepal as per
3 [17th-Sept'17 |Sept'l7 Adult 20-25 years Rourkela Ci-cle Sundargarh  |Ivory IFS probationer M.Adituan reports.
Male (most On 14th Nov'17 two elephant
likely as per poachers had been held while eight )
skull), Update As per news reports, what was remaining were {others had-escaped in Matakupa RF
on 19th Dec'17 - skeletal remains of an elephant which could of the same Kantamal range when
a matured adult have died atleast two months ago. It has been they were attempting to take the
Male whose Similijora Forest, Poaching for |alleged by the reparters that tha elephant’s tusks weighting 5.9 kgs to sell. Most
Atleast two tusks have been |Putiputigad1a RF, Kantamal Ivory - Cover {tusks had been removed while the DFO had not tikely this efephant could be the
4 |15th Dec't7 |months ago Adult removed. Forest Range Boudh up case corfirmed this saying the investigation s on. source of those tusks,
Compartment No. 8, The decomposed body was found on 21st after 2{ Discovery of the body after so
. Haldiasenl FF, Badamba 3 days of search as per reliable sources, The many days and the fact that there
10th/12th Male of about  |Forest Range, Athagarh Peaching for [tusks had been hacked away by the poachers  |is absolute lack of vigilance and
5 |(21stFeb'1g Feh'l8 . Adult 40 years Forest Divisian Cuttack Ivory after shooting down the male, intelligence.
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This is the second case of peaching for tusks
detected within just 6 days. The body found in a| The finding of the two bodiesin a
Gopapara Beat, Nagatota decomposed state was seen with the head similar state In quick succession
: Forest / Kalima RF, hacked off and th= trunk lying nearby indicating - [should mean that a elephant
I . 17th/18th : Male of about  [Badamba Forest range, Poaching for  [the handiwork of a professional gang of poaching gang in operating in this
6 |27th Feb'18 " |Febus Adult 20 years Athagart Forest Division.  |Cuttack. Tvory poachers. ’ area.
[The decomposing body was faund with the head
, hacked off to get at the maximum ivory. The The Forester & Forest Guard were
trunk was found rearby.Clearly the handiwork | promptiy suspended for dereliction
, . of professional paachers, Poachers from of duties. Update on 15th Nov'18-
Niranjanhuli, Prabhasuni [Arunachal Pradesh are regular visitors to Isadhara Lakra of Dudhapasi
1 22nd/23rd Male of about  |RF, Titzbani Beat & Section, ‘ Poaching for [Badrama sanctuary which is about 35 to 40 Kms [village was arrested-for poaching
2Bth Sept'18  |Sept't8 Adult 25 years Deogarh Forest Range Decgarh vory away. the Tusker,
: The body was detected by villagers and
! informed to the FD. At first there was suspicion
) of electrocution but during post-mortem the Vet
Poaching -  |found several wounds and on opening one of
. either them behind the ear, a country made pelfet
) retaliation was found lodged in the skull. Other pellets
B againstcrop  |could not be retrieved as they had entered deep |Either farmers had tried to kitl due
Choto Nala, Mahajan Taila loss or into the body. The female may have been shat  |to crop depredation or poachers
village fo“est, Mear mistaken for [about a 4-5 days ago and had succumbed to may have mistaken this one for a
Asanbahali, Dadraghati maledueto |excessive bleeding twa days Jater. The heavy |male owing to her size and slightly
29th/ 30th Female of about |Section, Mahabirod Forest unusually marnrnary lands indicated that she had a protruding tushes measuring about
3rd Oct'18  [Sep"18 Adult 35 years Range Dhenkanal  [largetushes  |suckling calf. 20 cms fong.
On 17th Oct morning the adult male was found
iying on the road near Mahulamara. The hole on
the head near the ear was infected and puss was
' seen oozing gut. Going by the emaciated body,
it looked like he was hit by a bullet about a week{Since there was no other injury on
or more ago. Treatment by local Vet was started|the body, and the hole was narrow
but he died after € to 8 hours. Post-mortem the |and high on the head, this should
Poaching for  (next day revealed that there was another hole  |be a dear cut case of gun shot by
Near Mahulamara, . lvary (Tusks  [on the other side of the head whichindicated  |poachers and not infighting. The
Chandragiri RF, Guptamanik fintact as -[that the bullet may have entered from one side |poachers may have failed to collect
) Beat, Narsinghpur East Tusker exited from the other. The bullet possibly the tusks as he escaped from the
Male of about  |Range, Athagarh Forst managed to  |missed the brain but the infection'to the hele  |area and wandered around for
9 |18th Oct'l8  |17th Oct'18 Adult 40 years Civiston Cuttack escape) may have gradually spread. several days.
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The 2-3 days old body was found with tusks
missing on 9th morning. Invéstigations have
Poaching for  |revealed that men from ane village had laid live
Ivory - wire to poach wild boar in which the adult male Forester - Dibyalochan Patra &
Electrocuted - jgot electrocuted. Some men from another Forest Guard - Kamalini Sahu have
Hookingof  ‘village - Badagunda poured petrcl, burnt the been suspended for dereliction of
Bahata Revenue Forest, Live Wira for 1skin and flesh to remove the tusks. After duties. Update on 14th Nov'18. A
Paunsia Beat, Khamar Poaching Interragation of the six suspected ctlprits one of country made butlet was also
: Section, Badakhunturi (tusks taken  [them confessed to have hidden the tusks in the found during post-mortem when
#1th Nov'18 Forest, Khamar Forest away). Bullet [forest but it was missing from the spotas the head was being cut up. This
Update on 6th/7th Male of about  |Range, Deagarh Forest was alsg anather person from the group may have taken |could have been fired earlier or
10 [14th Nov'18  |Nov'ig Adult 25to30vyears [Division. Angul recovered it away. just after the electrocution.
! The body was found with profuse bleeding from
[the mouth. Post martem carried out by wildlife
i experts from QUAT revealed that a blast In the
| mouth had torn the tongue and broken the jaw
. bone. This could have happened when a Update on 2nd Jan"19 - Another
Sabara Taila village near Poaching - pressure bomb meant to hunt wild boar was person Deba Dehury of Rajnagar
. R&jnagar, Athagarh Forest Pressure bitten by the elepniant. The owner of the farm - |was arrested who has confessed to
! Female of about [Renge, Athagarh Forest Bomb meant |Prasanna Dehury was arrested and forwarded tolthe crime. His bail please was
11 [13th Dec’I8 [12th Dec'18 1{ Sub Adult |éight years. Divislon Cuttack for-wild Boar |the court, rejected.
I
=he adult male in his prime was found limping - .

. {and In pain around 2nd weekof Jan'19 buthe  |A piece of country made buflet
stowed down onlyin the 1st week of Feb'19, He |which had broken the legbone was
was tranquilized, the wound on one of his fore  |also found. Earfier the other

' lzg was cleaned and required medicines were  |wounds were rot detected since
administered. Unfortunately the male stowed  [the attention was on the main
Poaching for |down once again after two weeks and was seen |wound and the sedated male was
Ivary or 11 a emaciated condition strugefing to move but standing and moving all the time
, retaliation - funtil he fell gn 27th Feb'19, Wounds were making it difficult to go too dose to
| - ‘ Country made [detected on the other fore leg too and at other |him. The male may have been shot
Mate of about  |Toradanali - Jhili, Bullets spots. He breathed his last In the early hours of |at witha country made gun about
12 |3rd March'19 |2nd March'19 Adult 35 years Mahabired Forest Range  |Ohenkanal recovered Znd March'19. ) 8 weeks ago ,

Sth
March'20
Update
on Gth
March'20

Mo



Itis possible that the Tusks were
The decomposing body with tusks hacked off either extracted after the body was
the head was found by tire FD on 7th May'19 found by local poachers or
after getting reports from the focal villagers. professional poachers were
! Though it looked like a clear case of poaching for [following him after injuring him by
. ery, there are ne reports of any bullet or arrow gun or arrow shot. Update on 16th
| injuryin the body. Update on 16th May'19 - |May'19 - From the picture on the
I . Male lage not  |Cheredunguri, Near Utei [The Tusks were recovered, hidden in the forests news report the tusks appearto be
| Adultor  specified}-As  Jriver, Urladani RF, Sripat and three men - Iswar Bhoi of Jarakhaman bit too small for the sire of the
. Sub Adult (per CWW office-|Beat, Belgaon section, village, Samela Majh! & Sindura Majhi of elephant and raise some suspicion,
, 2nd/3rd oreven {Male of5-6 Narla Forest Range, Poaching - Shaliamunda village were arrested on 14th As per RT1 received from CWW
13 15thMay'19  [May'19 Juvenile  [years Kalahandi North Division.  |Kalahandi Tusks Missing [May'18 and forwarded to the court on 15th, office - Poaching case.
R The decomposing body with missing tusks lying
B iusta Km from human habitation was detected
é . by locals and Informed to the FD indicates lack  |Update oni 7th June*19 -Ashow
- , of patrolling. Update on'7th June'19 - Forest cause notice has been served on
e Guard - Lalmohan Singh & Forester-Kishor  [the ACF - Laxman Pradhan, As per
' ! Chandra Bhuyan were suspended for RTI received from CWW office the
Near 8halubasa, Totachali dereliction of dutfes after it was confirmed by tcase had been handed over to the
. 30th / 31st Male cf about  |Road, Tenda Beat, Nilgiri Poaching for |the DFO after dueInvestigation that the Tusker |Crime Branch - Confirmed
14 |5thJune'19  |May'19 Adult 40 yeers FR, Kuldiha Sanctuary Balasore Ivory had been poached, Poaching case.
} ' . A Tusker with injuries, bleeding
- ! The report of death , the post-mortem and the profusely was seen and tracked in
b Poaching - burial was carried out In 2 hush hush manner,  [the Hindet range of Dhenkanat for
7 attempt to get|Two tusks measuring 1.5 feet each were nearly a week Itis being suspected
Barasingha RF, Narsinghpur Ivary may recovered, The FD officers and staffare tight that this could be the same
Adult / Male of about  |West Forest range, have failed - |fipped about it though a case has been elephant though the distiner is
B 15 |12th Nov'19  [10th Mov'19 1 |5ub Adult |15 years Athagarh Division Cuttack covered up registered but with some disease as the cause. quite alot.
There was bleeding too from the
The Bull, in the prime of his life, was found dead|mouth. This led the Vets to believe
by locals and Informed to the FD. Prima fadie it |that he had been poisoned., The
appeared to be a case of poaching in retakiation |kiflers had probably fed poison
; due to large scale crop depredaticn by a herd of |mixed with jaggery or iquor to the
! elephants and the furran kill by possibly the Tusker. Update on 24th Nov'19 -
same Dué to the protruding pents it was initially |OUAT - HoD of Pathology
suspected that the Tasker may have been confirmed poisening. There were
) electrocuted but a team of QUAT veterinarians |Gross leslons of the alimentary
Akhua Sankha, beside from Bhubaneswar found no bum injuries on canal which points to agro or some
Malaguni river, close to him during post-mortem and suspected other kind of chemicals. To get
Rameswar Square on Paisoning to be the cause When the bodywas [toxicological report, the samples
Nattonal Highway 16, cut open, a strong smell resembling jaggery was |have been sent to the Indian
Male ofabout  |Nalsingh Beat, Tangi Forest Poaching - felt and there was haefnorrhage in most ofthe  veterinary Research Institute 2t
16 |23rd Nov'19 |22nd Nov'19 Adult 35 years Range Khurda Polsaning vital organs and intestines, Bareilly.
: =
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The bedy of the Juvénile female was found In
the backyard of one - Babull Garnaik, house,
During post-mortem, the Vet found a small sized
bullet { 8 mm) which had hit the chest and
entered the liver. Going by the size of the

A local man - Dinabandhu Pradhan
has been detained and is being
interrogated. The FO still wants to
be sure whether the bullet killed
the elephant and are waiting for
final outcome of the test results.
Update on 31st Dec’19 - One

Baradanali village, Palsama Poaching - bullat, it appeared to have been shot from a Dukhabandhu Sahy, 37 was
: Male of about 4-[Section, Reamal Farest Shotin Pistol. It looked like a retaliation against crop arrested for shooting the efephants|
17 |28th Dec'1S  |26th Dec'19 Juvenile |5 years Range Deogarh retaliation damage or human kills In.the recent past. and his gun was seized.
Update on 14th June'20- Forest
, Villagers found the body inside the pond and Guard has beer suspended and
- Informed the FD. After the body was taken out a |show cause notice has been served
.y cut mark around the neck was found ratsing on the Forester & Range Officer.
- Near Sanatolakudar, suspicion that she could have fallen prey to a Update on 26th June'20 - The
T Rutukepedi RF, Balanda snare set for wild Boars, The snare could have  [Poacher who had [31d the srare -
Beat, Kalunga Saction, Poaching - been removed by the poachers and dumped the |Rupu Barla, 36 was caught along
] Female of about |Kuanramunda Forest Snared by bady inside the pond. Rare case of Poaching by |with different types of Snares, Bow!
18 |93th lune'zo |10t June'20 Calf 4to & months _ |Range, Rourkela Division  |Sundargarh  {poachers Snare. & Arrows, Nets, Catapults etc.
]
: ‘ |Local women from nearby villages had entered
‘ the forest to collect mushrooms saw the body
and through their sarpanch informed the FD. The Tusker must have died two
The DFO confirmed that the Tusker had been days before the body was found
S . shot at several times (8 to 10 bulletwounds . findicating that the poachers were
b : = found) but said he may have baen shotin not chasing him after shooting
. ' - |Kushanga, Hatidhara forest of Angul district him. Itis presumed that the Tusker
from where he struggled to come here. The was shot at for the tusks but the
f Tusks were intactand measured about 78 cms  |poachers failed to collect the same’
, each. Update on 20th June'20 -5 villagers of  {as the elephant ran away and
Talagaan, Pankala Sah! have been detained and probably came dose to human
' Buddhunimati Nullah, Poaching for |are being interrogated. Update on 23rd June'20 {kabitation. Apropos to a letter to
Mundeswar RF, Near Ivory - Four out of the five detained men - Arun CM by Sarpanch & Ward members
Dakapadara & Gandapaju poachers Kanhar,35, Sadanand Gury, 50, Durmamani Bag,|submitted to the Boudh Collector,
. Male of about  |Beat, Talagaon Section, . failed to take (32 & Arjun Kanhar, 29 were arrested and court |the Cow has handed over the
19 [18thJune'20 |15th June'20 Adult 25 years . |Madhapur Forest Range Boudh the Ivory forward yesterday. case to the CB of Police.
The body was found on 15t Sept'20 with the . Itlooks like local poathers who
‘|missing Tusks which had been hacked away by |hunt wild-boars ete, on finding the
cutting open the head. TA habitwal poacher of [ Tusker’s body took away the Tusks,
Poaching - Taptajharan village bas been detained buthis Upda.te‘on 10th Oct'20-The DFO
Electrocuted - [two accomplices are absconding. Update on 6th [in a press conference cfaimed to
Near Ta ptajharan Hooking of Cct'20 - The Kednjhar DFO has confirmed Live  [have finally récovered the Tusks:
2nd Oct'20 village,Jamera Beat, Kantala Live Wire for |Wire Poaching and arrested Dasara Nayak, 35, |which they said was hidden -
Lpdate on Section, Malyagiri RF, Poaching - Katiya.Nayak, 50, Baisakhi Nayak, 27 of buried in the forest. Two more
15th, 6th & 27th/28th Male of about  |Pallahara Forest Range, Tusks hacked [Tipafharan. The Tusks have not be been persons were arrested - Suresh
|_20 1Cih Oct'20  [Sept Adult |25 years Deogarh Forest Division Angul off retrieved yet. Sabar, Murali Mahanta
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Suspected
Poaching -
Foul play by

*+']FD exposed a
T advear later

m“* mp Nt =~

avthe Range and OFO office:

Ramakunda forest,
Sukuapata RF, Sarisua Beat,
Kalamgadia Panchayat,

The decomposed body was found by locals with
Tusks missing, A media report says that the head
had alse been hacked for the tusks but photos
released to the media only showed the posterior
or the side. The Tusker could have been
poached about a week ago. Update on 10th
Jan'21 - Forester Chintamani Mohapatra, Forest.
Guard Pramila Sen were suspended and Range
Officer Maheswar Singh was served show-cause
notfce. Update on 12th Jan'21 - as per a media
report, a photo has gone viral showing the

‘Update on 25th Feb"21- Two men -
Fagu Prasad Hansdah & Pitho
Soren were arrested by FD while
they.were trying to sellthe Ivory in
Nuadihi inUdata FR and the Tusks
weighing over 44 Kgs which were
cut into efght pieces were setzed.

The two accused said that they had
1st/2nd Male of about  |Kaptipada Forest Range, Poaching for |hacked head and the DFQ has admitted to chanced upon the body and togk
22 [8th Jan'21 Jan'21 Adult 45 years Baripada Division Mayurbhanj {ivory poaching for vory by professional poachers. away the Tusks.
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} Professional poachers shot down the Tusker,
hacked off the head to reach for the maximum
! Ivory. Several rounds of firing could be heard by
the FD staff camping some distance away but it
tock them several hours to locate the body, long|[The location - Bhejia, borders
after the poachers had left. The poachers had  |Narsinghpur forests of Athagzarh
ripped open the torso possibly to ensure quicker |division is 3 haven for poachers as
putrefaction or scavenging by wild boars ete, so accessibility is difficuit except by
Kandhara RF, Bhejia, that the body cznnot be detected for many footand hence no anti-poaching
Male of about  [Kanaka - A sectian, Hindol Poaching for |days. Such an act has not beenrecorded inthe |camp was set-up except for sbout a
23 J11th Feb'21  [oth Feb'21 1 |Adult 35to40years  |Forest Range Chenkanal Ivory past. year in 2014-15,
Post-mortem revealed that the
[ Tusker had deep injuries on the Hip
The male had tieen shot at by Poachers possibly fjoint of left Hind leg and another an
from a machan from close range. The attempt to|Shoulder joint in the h‘ght frontleg.
poach for Ivory could have happened about 15 |On digging deep two blunt chisel
days 3go but the Tusker had survived the lethal shaped 4 inch long iron rods were
shots and somehow managed to escape from  |recovered. The impact was so
the area denying the ivory to the poachers, The |powerful that the chisel like rod
very badly Injured Tusker was first seen in had pierced trough the femur
Keranga area, Kaliahata section, Kalapat RFof |bones and one of them had also
Telkol forest range, Keonjhar on Sth Augustand Jreached the rib bone. According to
attempts to trezthim with.support of WTI, the FD the weapon used was a
} Similipal Vet began on 9th August biit even Baw but such rods have been fired
by though tn great pain the Tusker crossed over ta using a muzzle loader gun by
adjoining range of Chenkanal district, The team |professional poachers of
Gahalamuda Mundia, ted by the Satkosia sanctuary speciafist Narsinghpur. The Dhenkanal DFQ
' Sunahara hill, Near Kutipal Veterinarian tranquilized the Tusker and began |believes that farmers may have
, / Ekul Sekul, Ranjagada RF, treatment but it was too late, In the late done it due to crop depredation
' Rekutf Beat, Dadraghat! afternoon of 10th August he breathed hislast.  |but itis dear from the
' Male of about  [sectien, Kamakhyanagar Poaching for |He had to be cremated as the spotwas up the  |circumstances that it was the work
24 12th Aug'2l  |10th Aug'21 1 |Adult 20to 25 years  |East Forest Range Dhenkanal Ivory hill, of professional ivory hunters.
I .
! The news about this case came in atleast a
i " |fortnight after the poaching when a particular
, local newspaper troke it on 6th Sept'21. An Two Forest Department staff have
' adult male had been poached and his tusks were|been suspended possibly because
Khuliachuan RF, Bhutel removed by hacking the head and removing the they could have been aware and
section, Jamankira Forst ) trunk, handiwork of professional poachers. The |may have tried to dstmy evidence
Range bordering Badrama body had been later burnt to remove ény traces |of poaching. The tusks seized by
Forest Range, Badrama - Suspected to |but it came to light on 2nd Sept21dueto foul [adjoining Deogarh Forest Division
Around 20th Male {age Ushakothi Sanctuary, . be Poaching |smell. The bady was putrefted t0 such an extent |staff on 14th Aug'21 belonged to
25 j3thSept'21  |Aug21 1 |Adult unknown) Bamra Wildlife Division Sambalpur for lvory that post-martem could not be carried out. the first Tusker,
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It is very unlikely that the poachers
would ever be caughit as they got
two weeks time to pet away or

‘ villagers-and informed to FD. The DFC who Hota, Forest Guard of Beredabarl
visited the spot confirmed that the Tusker was Beat - Sarat Chandra Nayak &
. shot several times and the tusks had been Forest Guard of Iamukhof Beat -
Bhurkipada RF, Bhagiapada Poached for  |removed. Photos published in newspapersare  |lyoti Ranfan Batik were suspended
13th/14th Male of over 20 |Section, Boudh Forest Ivory - Bullet  |not clear but it looks like the trunk and head following finding of 2nother
26 125th May'22  |May'22 Adult yaars Range Boudh shots found  jwers hacked to get the ivory. decomposed body the next day.
On 26th May'22, a day after the poaching case
reported from the same section in adjacent
5— Bhurkipada RF, overnight, the FD staff hurriedly|Two men from Birtgada viltage and
— buried the decomposed body remains of one from Tutumasing village were
bt another elephant which had died around the arrested on suspicion following
same time as the first case, An atterapt was which villagers nrotested, threw
Poaching for [apparently made to completely canceal the case{stones and gheroed the range
vory - as the burlal spot was made to appear like a office, The locals relented only after
Decomposed |forest road construction. Locals however folled  |the Colfector assured them that the
= body buried  |the bid and informed the local reporterswho  |accused would be released within a
Body to conceal - [found some bady parts, phenyl bottle and satt at|day if they were found not guilty.
remains another male |the spot. Once the concealing attempt was, Update on Stk & 10th June'22 -
buried to had been exposed, the DFO admitted to another elephant|Three men from Birigada village
Tt\i} 131st May'22 coverup - |. poached for  |death. Seme media reports however said that  |were arrested under suspicion
Iy ,'-\ Update on suspected |Bady remains | Compartment No. 8, vory arcund  |the skull had Been hacked which pointed to this |leading to protest by locals who
. Sth, 10th to be buried to Bankamundi RF, the same time |belng a male, Update on 17th June'22 -Range |ghereod the range office. Five days
Hune'22 & 13th/14th Adult ‘|conceal - Adult  |Bhagiapada Section, Boudh inthesame  |Officer Pradeep Behera was suspended four later another man from the same
27 |17thJune'22 [May'22 Male Male Forest Range Boudh section, days ago for the two elephant poaching cases. |village was apprehended.
The injured male was wandering around for 2-3
weeks before the FD sprang into action
following a facebook pest on 7th June by the
lacal MLA tagging the Forest Minister, Collector
etc. The male's treatrnent began after he fell Six pellets were recovered and
near a Nullah by Veterinarians from Satkosia, Septicaemina had setin due to
Nandan Kanan zoo as well as OUAT. The PCCF & delay in treatment. Poaching for
CWW who visited the spot claimed that the Ivory cannot be ruled out as the
male was shot several times with a pellet gun by elephant was not yetan adutt and
_ someone in defence and that he would recover may have prompted the poacher to
Tamera Nullah, Jaipur Beat, Poaching - in 3-4 day but it was not to be. This appeared to [kill using a pellet gun. Several
Male of about  Narsinghpur West Forest Bullets / be another Instance of attempt to cover up the  |adults fa!ﬁng to pellet guns have
28 |15thJune'22 |14th fune'22 Sub Aduft |12 years Range, Athagarh Division  |Cuttack Pellets found |pessibility of poaching. been recorded in the past,
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The two weeks old decomposed body of the dispose the ivory. Update on 28th
adult male with missing tusks was found by local | & 29th May'22 - Forester-Sushil




On 2nd Jure’22, the mate had been treated for
an Injured fore leg by Dr. Indramani Nath of
QUAT in Murgabar! forest. Dr, Nath had sald
then that the Injury had been caused during an
infighting. The male had not recovered fully and
there was apparently no follow-up treatment as
he limped around for days before entering into
a pond where he stayed put for 4 days. The
OUAT team arrived again and treatment
resumed Inside the pond but it was.too late. Dr.
Nath feared that the male may have sprained
and twisted thé injured leg 2nd hence could not

There was no follow-up treatment
after 2nd June and apparently no
tracking and safety measures were
taken in the intervening period

{though the media had reparted -

how he was hardly ahle to walk
with @ siwollen leg. It was probably
already late by the time the male
gotinto the pond passibly due to
high fever or need for buoyancy.

- stand. The male died soon after he was lifted This is yet another case of casual
— out of the pond. Update on 24th June'22 - Post- approach and dilly dallying by the
mortem had revealed that an arrow like object |ED to save the elephant. Update on
was recovered from his body. This message 24thJune’22 - Some damage
4 was kept away from media and would not have control was done by the FD
come to light but for an activist who used ’ deta_inlngthree habitual poachers
facehook ta inform the medta. Couple of in the area and seizing severa!
Poaching for |newspapers carrled the news yesterday 23rd weapons including a gun. Update
/ Sapalahara village, Ivary - earlier June. This compelled the DFO to admitthata |on 25th July'22 - One of the main
Male of about  |Badasahi secticn, suspected to  |country made bullet was Indeed retrieved from accused and absconding poacher~
22 |Z2nd June'2? |21stiune'?? Sub Adult |12 -14 years Padiabahal Forest Range Sambalpur be infighting |deep Inside the wound, lodged Inside a bone.  |Sunil Lugun has been nabbed.
On 7th July afternoon, due to foul smell the The head and trunk were not
??‘ body was located by locals and by the time the  {hacked for the tusies removing
¢ N FD came to know and found the body it was chances of professional peaching
>, already dark. Update on 10th july'22 -Though [for ivory. Update on 15th July'22 -
budlets were not recovered the FD has The three men - Runa Digal, Dipak
conflrmed that the two bullet wounde were Digal & Yuvra] Digal of Belatum
found - one In the back and another on the village of Dadariunda panchayat
head ftrunk and both he tusks had been hacked |confessed to have taken away the
. off. Some remaining portion of the tusk were  [Tusks which were buried dose to
Dadralunda-Kanagunda recovered Indicating that the tusks were cut the spot where the Tusker had
‘Jroad, Kanabindha crudely unlike what we have seen professional |died. The recovered tusks weighing
/Darpankia/ Bandhagocha poachers doing. Update on 22nd July'22 - 2.5 Kgs & 2.2 Kgs were matched
farest. Gunduribadi Beat, Forester - Sukanta Nayak & Forest Guard with'the portion of tusks
© . |2nd/3rd Male of about  |Mujhzgada Forest Range, Poaching for |Sriman Pradhan were suspended for dereliction remalining in the body to confirm
30 (8:hJuly'22 July*'22 Adult 25 years Ghumsur North Division Ganjam Ivory of duties. that it was from this elephant.
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Tusks,

measuring
about two
featin
length
were
intact and
a country
made gun
was used,
itis being
speculate
Near d that
lechapal some
viltage, local
Dakara poachers °
Panchayat and not
) . profession
fujursara al Ivory
hlock, poachers
Baslapada had shet
Section, {at him.
Sadar This could
Foresz |alsobe a
Male of |Range, - |retaliation
nd about 12 [Sambalpu [Sdmbaipu by
Marehi2G |IMedia Sub Adult |years r Division |r villagers






